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[Shri Vithalra, Madhavrao Jadhav]

be totally stopped and some way should
be found. In this connection, I endorse
the suggestion made by Shri Pugalia that
an enquiry should be conducted by a re-
tired judge.

SHRI VISHVIIT PRITHVIIIT SINGH
(Maharashtra); Madam, 1 also associate
myself with this,

W owew fagrd aRd@ (we

WIS F AGRIR I R AT WA )
o St oSEd ., T
SHRI VITHALRAO MADHAVRAO

JADHAV: Don’t make political capital

out of it.

s qzw fagrd awagy mit A
gow faofa #1 wafra fear @, fRorg
Y @ T4 fRar § | STo Trar AEe
FIEIFLC F1 W SAFT awuar #
AT gRm 1 9 & faemd ¥ gETw
AT g FHAT g | STo FTaT ATRA
FEFEFT 7 X U T &F X T
W 7B # 8 W e fadga @y
Y, IAFT AT TG FgA AT
wigwre & AR g F AT gEE
L

¥

st ww wedn fag (fagm)
wEIeaT, ¥ SHHT WHET FIT E,

N

w* fEm ¥ qiy fa»'t@ﬁ“rgé

Nvoed to Check Deforestation

SHR1] DHARAM CHANDER PRA-
SHANT (Jammu and Kashmir): Madam,

[RAJYA SABHA]
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Deputy Chairman, I rise to speak on a
subject which is connected with forestry
which is the wealth of the country.
Forests are bemng cut indiscriminately de-
creasing the wealth of the country. It
pays revenue tq the States buy thig cutting
of trees affects many aspects. Forests pro-
tect wild life, they give rains, there ig coot
climate and many other aspects are there.
There 1s 3 proverb, worly forestry goes
on 1mproving but the forests 1 India go
on decreasing, thimning,

[

Madam, I have met Mr. Sunderlal Ba-
hugun; two-three times who has organis-
ed ‘chipko’ movement ip India. He tra-
vels from one place , another on foot
and covers thousands and thousands of
miles creating awareness among the people
not to cut trees. Trees are Ifelled with
speed and who iy responsible for this?
The major responsibility fally o various
lessees and contractors ang also the State
Governments and their officerg because
this pays revenue to the State. Ip my own
State, 1n 1947, annual revenue from for-
ests was Rs. 40 lakhg and now it has gone
up to Rs, 60 crores This is the reason
why forests are thinning in various States
of the country, If we do not check this
rapid felling of trees, India will one day
be converted into a desert and the climate
will als, be very hot. So, I reques; that
«concrete, effective ang harsh steps should
be taken to stop indiscriminate felling or
cutting of trees, especially t0 protect wild
life. We see thousands and thousands of
birds coming from foreign countrieg stay-
ing in the forests of India We will be-
deprived of them if forests became thin-
ner and thinner,

Need to Ameliorate the Condition of Arfi-
sans and Craftsmen

SHRIMATI ELA RAMESH BHATT:
(Nominated): Madam. 1 would like to_}
draw the attentiop of the Government to
a matter of public importance, Shrimati
Anes Jung’s article of 7th November,
1987, on the pligh; of 5 national awardez
Padmashri, painter Gangadev; of Mithila,
makes tearful reading. She is ailing with'
cancer today., N, wonder, mere awards
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like a letter of the First Lady of the ooun-
try will not satisfy her when Gangadevi
has noy enough to wear, enough to eat,
enough ¢, buy medical care and enough to
survive her old age with dignity. Ganga-
devi may, now, recelve some support
etther through Government or through a
sympathetic philanthropist,

-

However, tae issue is, how are we gomg
to piotect our cultural heritage without
protecting our craftpersons and artisans?
They receive some publicity and admira-
ttop for a while when we give them
awards, but soon we leave them to Sur-
Vive against the fforces of industrialisation,
market mechanmism and nhuman modern-
ism,

Madam, ;f this 1s the fate o the natio-
nal awardee Padmashrj Gangadevi, whaat
abou; the 30 lakh craftsmen and artisans
who have not been identified and recog-
mised? We use their productg for build-
g our national image abroad apg enrich

3 our museums, Their products are export-
ed abroad by merchants, who fast
prosper,  Designers and mediamen do
a  thriving business throngh  docu-
mentation and  publication.  Export
Promotion Councils and dmporia
have yet to make apn impact op crafts-
men’s working and living conditions,

Madam, Gangadevt’s condition is typi«
cal of the conditon of thousands of arti-
sans and craftsmep in India. We need to

¥develop such programmes ang policies at
Cent-al ang State levels that directly 1m-
prove their quality of hfe and ensure so-
cial security when they are ill, olg and
+"devoig of income.

The State Handicrafy Boards do assist
them ty a certain exten; by buying their
products But beyond that the Boards have
ne relationship with the lLives of e arti-
sans and craftsmen, Madam, I urge the
Government to frame a national policy on
crafts persons, for whom we should ensure
a fair returnp for their work and self-res-
Eecting conditiong of work and living.
Their welfare cannot be ignored any lon-
ger, as jt is bound to affect their produc-
tivity, apart from theny welbeing

Theit homes are their work places; so
proper housing is the foremost measure,
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General insurance companies may be rop-
ed in to devise swtable insurance against
meternity, incapacity, illnesg and old age
and for award winners, ; monialy income
scheme under the Unit Trust may be intro-
duced. A Central fund may be created
for medicare of the ailing artisans and,
craftsmen,

The country eatns foreign  exchange
close to Rs. 1000 croreg from handicrafts,
handloom and ready-made garments, So,
Madam, there is ample scope and justifi-
cation for investment in providing social
security and welfare schemes for artisans
and craftsmen of our country. Thank
You,

Withdrawal of Recognition to Chowkidars
Union of RPF
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